17 Papers laid BHADRA 12, 1882 (SAKA) on the Table 18

SHRI MANUBHAI PATEL
(Dabhoi): Sir, I want to make a sub-
thission.

MR. SPEAKER: No please.

,'SI\{RI MANUBHAI PATEL: It is
pertiining to the business of the
“House .... (I'ritermptions)
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SHRI MANUBHAI PATEL: Kindly
hear me; it is pertaining to the busi-
ness of the House .. (Interruptions)

MR. SPEAKER: No please; papers
to be laid.

SHRI MA.NUBHAI PATE_L: You
are not hearing me. In protest I walk
out.

Shri Manubhai Patel then left the
House,

12,38 hrs.
PAPERS LAID ON THE TABLE

REPORT ON MIDTEBRM GENERAL ELEC-
TIONS IN INDIA, 1968-69, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WEL-
FARE (SHRI JAGANATH RAO): I
beg to lay on the Table—

(1) A copy af the Report (Hindi
version) on the Midterm Gene-.
ral Elections in Tndia, 1968-69—

.—Volume I (General). [Placed
"t’n Library, See No. LT-4154|
0].

(2) A copy each of the following
Notifications (Hindi and Eng-
lish versions) making certain
amendments in Schedule VII
to the Delimitation of Parlia-
mentary and Assembly Consti-
tuencies Order, 1966 in respect
of Kerala, under sub-section
(2) of section 9 of the Repre-
.sentation of the People Act,
1950: —

(i) S.0. 2753 published in Gazet-
te of India dated the 18th
August, 1970.

(ii) S.0. 2816 published in
Gazette of India dated the
26th August, 1970, [Placed
in Library, See No. LT-4155
70].

INDIAN  ADMINISTRATIVE SERVICES
(PAY) ELEVENTH AMBNDMENT RULES,.
1970

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI RAM NIWAS MIRDHA): 1
beg to lay on the table a copy of the
Indian Administrative Serviceg (Pay)
Ejeventh Amendment Rules, 1970,
(Hindi and English versions) pub-
lished in Notification No. G.S.R. 1164
in Gazette of India dated the 15th
August, 1970, under sub-section (2)

‘of section 3 of the All India Services

Act, 1951. [Placed in Library, See

No. LT-4156]70],

Kerara Drucs (UmrawrurL Possks-
SION) ORDINANCE, 1970

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING, AND WORKS,

'HOUSING AND URBAN DEVELOP-

MENT (SHRI PARIMAL GHOSH):
On behalf of Shri B. S. Murthy, 1
beg to lay on the Table under article
213(2) (a) of the Constitution read



